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CP NO.24/ALD/2017, 1A NO.60/2017

Ms. Gunjan Jadwani, Advocate for the RP. The case is fixed for pronouncement
of order. The order is in dictation and is not yet completed. Hence, the matter is

adjourned to 27.11.2017 afternoon session for pronouncement of order.
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Dated: 24.11.2017 H.P. Chaturvedi, Member (Judicial) ‘¢
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(Stenographer)
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